BI TEM NO. 40 COURT NO. 5 SECTION 111

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).?2945/2010
(From the judgenent and order dated 13/05/2009 in CMAP No.
534/ 2009 of The H GH COURT COF JUDI CATURE AT ALLAHABAD)

STATE OF U. P. & ORS. Petitioner(s)
VERSUS
GRAND SLAM FI TNESS(P) LTD. Respondent ( s)

(Wth appln(s) for exenption fromfiling c/c of the inpugned
Judgment , exenption fromfiling O T. and prayer for interimrelief
and office report)

W TH
SLP(C) NO. 12688 of 2010
(Wth prayer for interimrelief)

Date: 07/01/2011 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTICE D. K. JAIN
HON BLE MR JUSTICE H. L. DATTU
For Petitioner(s) Suni|l CGupta, Sr. Adv.
Shail Kr. Dwi vedi, AAG
Gunnam Venkat eswar a Rao, Adv.
Manoj Kunmar Dwi vedi, Adv.

For Respondent (s)
In SLP 2945/ 10

Laxm Kumaran, Adv.
Manu Beri, Adv.

Ashi sh Agarwal , Adv.
Prashant Kunar, Adv.
In SLP 12688/ 10 Pragyan P Sharma, Adv.
P. V. Yogeswaran, Adv.

SS 555% 5555

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Leave granted.

The appeals will be heard on the SLP paper books. Addi ti onal
docunents, if any, may be filed by the parties.

[ Charanjeet Kaur ] [ Kusum Gul ati ]
Court Master Court Master



